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Narasimnhd s/o Mallaian
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F. Ruju
R. shanker
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e Krishna
Prabinu
B. t&nohar
Krishna
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F. Chandrsish
R.S.Apps Rao
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B. Chandraiah
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: 20-4-199S%

27. George.

28. T. Satyenar=yana.

2%. G. Yadagiri.

30. Sareswsti.

31. Gowri.

32. Shyan Rav.

33. B.pathai,

34, Neresimha s/o Someish
35. srinivas Reddy.

36. ashok.

37. M. R3ja Recdy.

36. J. Ramulu.

3%. B.Prakash

L, G. Balsish

4. B. Shenkar.

42, ghagevanduss Stoni.
43. iosces.

L, M.s.Khan.

45 . N haresimhe s/0 Belwiah
46, K.Shrivarejem.

47. Ma. Sheriff,

48. Bhaskar.

4. Nerosimhe s/0 Papeish.
50. S.Kistaisgh.

.e.ipplicants/appl icant

The General Pensger, S.C.Railway,
Rail Nilayam, Secundurebd.
The pivisional Railway tenager (leter Guage),
S.C.R1ys,Hycerebed Division, Secundersbed. _

The Divisional Crgineer, (Speciel works){teter Guage),
S.C.Ralilway, Hyaerabed pivision, Secunderabad.

The assistant Engineer (Bu11d1ngs )(rﬁt&r Guugc)
S.C.Railwey,Hycerabad Divisiun, Secunderabad.

The sssistant Engineer, Water works (beter Guage
S C.railwsy, Secunderaﬁad ¢ 5
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The General Manager, South Gentral Railways,
Rail Nilayam, Secunderabad.

The Divisional Railway Manager (Meter Guage},

South Central Railways,Hyderabad Division,
Secunderabad.

The Divisional Engineer(Special Works),(Meter Guage),
3.C.Raillways,Hyderabad Division,Secunderabad.

The Assistant Engineer(Buildings) (Meter Guage),
S.C.Railwgys,Hyderabad Division,Secunderabad.

The Assistant Engineer,Wgter Works(Meter Guage),
5.C.Railways,Secunderabad.

Cne copy to Sri K,V.P.Raghava Rao,Advocate,
4=-84 ,Geetanagar,P.0.Malkjgiri,Hyderabad~500 047,

One copy to Mr.N.R.Devaraj,Sr.CGSC,CAT.Hyd.
One copy to Library,CAT,Hyd,
One spare.,
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6. Veerappa

7. Balaram Private respondents

1S

Counsel for the applicants : K.V.P. Raghava Rao, Advocate

LTl

Counsel for the respondents N.R. Devaraj, SC for Railways

CORAM :- . .
HON. MR. JUSTICE V. NEELADRI RAO, VICE CHAIRMAN

HON. MR. R. RANGARAJAN, MEMBER (ADMN.)
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( A8-per-Hon. Mr: Justice V. Neeladri Raoc, Vice Chairman )
Memo dated-3-10-94; vid; No.YP/Engg/416/Seniority, i$
filed for the respondents to the éffect that'the judgement
dated 31-1-1992 passed in OA.932/91 is implemented.
2. Learned counsel for the applicants submitted that{ﬁl@e
éﬁéE:§§:§§anted for verification ef~faa£;;%ﬂa£ the applicants.
The. learned standing counsel for the respoﬁdents submitted
thgt if there are any defects in the imélementation they are
free to make representations to the concerned authority and
they will be looked into.
3. In the circumstances, the applicants are‘free to make
representationslto the concerned authorities if the circum-
. stances warrant. If they are still aggrieved in regard to
the same they are free to move this tribunal by filing 5@:)
M A,
4. Subject to the above the Ma is closed./
Cj\r‘~——f’{f;___.———?" Xﬁx~hmél_ﬁﬁ

(R. Rangarajan) : Z; , (V, Neeladri Rao)
Member (Admn. ) Vice Chairman
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Dated : April 20, 95
Dictated in Open CoOUrt
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